NATIONAL COMPANY LAW TRIBUNAL
BENGALURU BENCH
COURT NO.1

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF NATIONAL COMPANY LAW TRIBUNAL,
BENGALURU BENCH, BENGALURU, HELD ON 29.11.2017.

PRESENT: 1. Hon’ble Member(J) Shri Ratakonda Murali
2. Hon’ble Member(T) Dr. Ashok Kumar Mishra
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Counsel for petitioner is present. Counsel for respondent is present. We have heard
the counsel for respondent in part. IA No.159/2017 and 164/2017 are taken up today.

For filing objections in 1A No.159/2017 and for continuation list it on 12.12.2017 at 3.00

—
MEMBER (J) MEMBER (T)

p.m.



